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ACT No. VII o~ 1883. 

PASSED BY THE GOVERNOR GENERAL OF INDIA IN COUNCIL. 
(Receiced the asse~ct of Ihe Ooae~wor GetteruZ 0% Ihe 19th 

A p ~ i l ,  1883.) 

Au Act to repeal the British Burma Labour 
Law, 1876. 

WHEREAS it is expedient to repeal the British preamble. 
II of 1876. Burma Labour Law, 1876; It is hereby enacted 

as follows : - 
The British Burma Labour Law, 1876, is repealed. ' 


